How to apply for aregistration certificate?

Step 1: User can login by clicking on box “Apply for License/Registration Fee: Rs.100 to
7500 per year” as shown in figure below:(yelow box)

Enter Application Reference No.

Enter Captcha Code

340715 e

| Submit |

L4 L)
Apply Modification of License Renewals Fee is same
License/Registration and Registration Fee: as of new License and Grievance
Fee: Rs.100 to 7500 per Rs.1000 for License Registration. Can be
year Rs.100 for Registration applied as early as 180
days prior to expiry
date
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Step 2: Select option as per user requirement.
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Apply for New License/Registration
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Step 3: Select the State and Read the Note before proceeding.

Select Kind of Business

Select the state where premises is located for which License/Registration will be obtained.  Select State v

Mote: Each location will be issued separate license (except transporter where one license will be issued for all vehicle of a single transporter/ business). In case FBO is operating in more than one state, he has to obtain one
additional Central License for Head office/ registered office and separate license for each location as per Capacity/Turnover (State/ Central License]
A Food Business Operator (FBO)'s premise shall have only one F55AI License or Registration on which any number of kind of businesses (KoB) can be endorsed.

Step 4: Read the Group Heads of Kind of Business.

Other = P o central Gowt. -
Manufacturer Relabeller Busingaey airport/Seaport  Indian Railways Agencies Importers Exporters Mid-Day Meal E-Commerce Head Office

W
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Step 5: Click on Kind of Business under which the food business falls, user can read
the definition of all Kind of Business under it and click on the radio button under it to
proceed further.

©Other
Businesses

Central Govt.
Agencies
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Manufacturer Relabeller Airport/Seaport  Indian Railways Importers Exporters Mid-Day Meal E-Commerce Head Office

If manufacturing/processing Dairy products, Vegetable Qil, Meat Products, Novel Food products and all food processing units including repackers.

Dairy units °

Dairy processing means handling, processing, manufacturing, packing, storing, distribution & transportation of milk and milk products.

® Upto 500 LPD of milk or upto 2.5 MT of milk sclids per annum

Vegetable oil and processing units
Slaughtering units

Meat processing units

General Manufacturing

Clear Selecied KO8s m




Step 6: Fill all the mandatory fields as shown in Form A.

Fill Registration Certificate Details

Form A~
[See Regulation 2.1.1 and Regulation 2.1.7]

Application for Registration under Food Safety and Standards Act, 2006

Applicant Details

Mame of Applicant / Company *

Designation : * Individual © Partner © Proprieter © Co-operative sodsty © Other|s)

Kind of Business

< Dairy units
Orther(s)

Address of Premises where food business is located

Address - * State: *® Dadra & Magar Havel v

on/Station,/Division Select Sub-Division T
{Railways): *

District/Region/Zone: * Pleasze select district. v
village : select village v Fin Code 1 *

Nearest Landmark :

Iz your Correspondence Addres: same 33 Address of Pre

ves ® No

Correspondence Address

State v
address: * State: * Select State

select district. v

. select Sub-Division A\
District/Region/Zone - *

{Railways) 1 *

Willage select village ¥ Fin Code: *
Contact Details

Mobile Moz * +51-
Email-ID:
[Note: in case the number(s) are a PP or common number(s), please specify the name of the contact person os well]
Conftact Person: *

Years you want to apply for

No. of years you want to apply for =* Select ¥ oW

Details of food items proposed to be manufactured or sold

Sl Mo, Mame of the food categorny Action

Select v Save & add

Other Details

In cass of business - intended date of start
. Public © privete © Other(s) © n/a
Souwrce of Water supply - * o

whether any electric power is ussd in manufacturing of food items: Yes &

BT

Step 7: Upload the documents, pay the fee with available modes and submit the



application.

Upload Document(s)/Payment

“ SRissREmEREI S s e tins s el

Choose File | No file chosen

1 Photo *

Choose File | No file chosen

2 Identity Proof ® | Select ldentity Types v
Upload

Other Document

“ SpEBemEE (S S E RS ctins pE e
| | Mo file chasen

Upload
(e.g. Proof of premise,NOC by Municipality/Panchayat,Health HOC,etc. | =

ORazorpay ' Treasury Challan

Total Amount: Rs. 100

Ll declare that —

# | hawve read understood and shzll 2bide 2/l provisions of FE5 Act, 2006 and Rules, Regulztions made thergin and orders issued from time to tfime zppliczble to declared food business.
# | assure that articles of food mentoned in form satisfy the reguirements of F35 Act 2006, Rules and Regulations made thersunder.

® | zhzll comply with the general hygiens and sanitary reguiremeants 23 mentionad in the 3chedule 4 of the FS5 (Licensing and Registration of Food Susinesses) Regulations, 2011,

# Expected Annual turnover of the food business is under Rs.12 Lacs. | will apply for License 25 and when annual turnover of food businesses exceeds Rs. 12 Lacs.

| do hereby solemnly 2ffirm and declare that 2l information and particulars furnishaed here by me are true and correct to the best of my knowledge.

Step 8: After successfully completing the payment, a receipt will be generated with a 17-
digit reference number which can be used for future reference.

Application Receipt

Directorate of Food and Drugs Administration
(Govt. of Goa)

O a :
—— Licensing and Registration System V3.0
IReference No : 32001231000000771 l Date : 23-01-2020
Name of Company/Organization : qqqqqqqqgqqqq
Premises Address : qqqqqqq, North Goa, Goa-111111
Kind of Business : Dairy units
Category of License : Registration
Fee Paid : Rs 200 (2 Year(s))

Note: FSSAl does not contact applicants over telephone for License/Registration. Queries relating to License/Registration are only raised online. License
related complaints may be reported at helpdesk - 1800112100 and licensing@fssai.gov.in.

View/Print License Application

£




Step 9: User can track the status of application through the
Homepage i.e. foodlicensing.fssai.gov.in by using the reference
number.
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Standardized Food Products Q Eligibility of your food business Q

View all FSSAI Standardized Products View all Eligibility Criteria Details
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Enter Application Reference No. Enter Captcha Code
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